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OA No. 601/2012 with MA 294/2012 

Mr. Ankur Rastogi, Counsel for applicant. 

The learned c:ounsel for the applicant after arguing the 
matter at length wishes to withdraw the OA with liberty to 
represent before the respondents for seeking pensionary 
benefits. 

The OA is dismissed as withdrawn with liberty to the 
, applicant to represent before the respondents for seeking 

pensionary benefits. It is for the respondents to decide the 
_,. representation of the applicant as per rules. 
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